
OFFICE OF THEVPRINCIPAL D_ISTRI_CT _&'_SESS_lONS'_..|UDGE
SOUTH DISTRICT, SAKET COURTS COMPLEX, NEW DELHI

ORDERis

In pursuance to the directions contained in order No
35/G-1/Gaz.lA/DHC/2023 dated 29.08.2023 of the Hon'ble. High Court of Delhi, the cases
mentioned below in column no. 3 pending in the Court mentioned in column no. 2 are
hereby withdrawn and assigned to the courtsmentioned in column no. 4 with
immediate effect:- A

0

(1) <2) 13> <4)
Name of the Transferror . . 4 Name of the TransferreeSl. No. court DESCI‘lpI.'.lOI1 of Cases Transferred court

. I r
__;Cases at Serial No. Q1 to 29, 59 to-'52,

1 Ms.Neha,ASJ(SFTC), 68-74_, 85-95, J07-132, 159 to 165, Ms.Sugandha AggarwalSouth JLZJQLL3 & azalsls (total 188 ASJ (SC-RC), South '
_ Cases) as per Annexure A

Note:- '

- The Ahlmads/ Asst. Ahlmad of the Transferor Court is hereby directed to send the
transferred case files forthwith to the transferee courts and also to display a
copy of this Order on the Notice Board of the court concerned for information of
all concerned advocates/ parties.

- The case(s) which are reserved for orders/judgments shall be retained by the
transferror court. - '

.- Non—compliance of the order by any concerned official shall be viewed seriously.

=.u,~aJ>cHour
(SHALINDER KAUR)

Principal District & Sessions Judge South
Saket Court Complex, New Delhi
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Cogy of order forwarded to ;

The Registrar General, Hon'ble High Court of Delhi, New Delhi.
The Officers concerned.
The Officer in-charge, Computer Branch (South), Saket Courts, New Delhi.
The Branch-In-charge, Filing Section, South District, Saket Court.
The Chief Prosecutor (South), Saket Court, New Delhi:
The Secretary, Bar Association, Delhi/New Delhi.

J/ The Website Committee, Tis Hazari Court, Delhi. '
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The PRO/APRO, South District.
The Branch-in-charge, Computer Branch (South), Saket Courts with the direction
to upload the same on the website of District Court Saket.
PS/Reader to the Ld. Principal District & Sessions Judge (South).
Notice Board (through Care Taker).
R & I Branch, South District for uploading for LAYERS.
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Principal District gessions Judge South

Saket Court Complex, New Delhi
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